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LEGISLATIVE ASSEMBLY SECRETARIAT
NOTIFICATION
Delhi, the 29th March, 2023

F. No. 24 /16/MCD Nom./2020/LAS-V11/Leg./25147.—Hon’ble Speaker of the Legislative Assembly of the
National Capital Territory of Delhi is pleased to nominate the following Member of the Legislative Assembly of
National Capital Territory of Delhi in place of Smt. Atishi to be represented in the Municipal Corporation of Delhi, as
per the provision of Section 3(3) (b) (iii) of Delhi Municipal Corporation Act, 1957:-

S. Name of the Member Constituency Address
No.
1. Shri Naresh Yadav (45) Mehrauli 7399, D-7, Vasant Kunj, New Delhi-110070.

RAJ KUMAR, Secy.
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